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Government of India 
Mi nistr y o f Finance 

(Department of Revenue } 

*** ** 

Ne w De lhi, t he 19th May,l997 

NOTIFICATION 

s.o . (E ). - whereas by n o tif i cation n umber S. O.lS( E} da ted the 

11th January , 1 994 a s ame nded vide notifica tion number S .0.4 07(E) date d 

the 3r d May, 1 995 issued under clause (b} of Explanl~tion t o section 35AC 

of the Incom~-tax Act, 1 961 (4 3 of 1 961), the Central Government had 

specified the s cheme of Anoo pam Mi ss ion, Brahma jyot i Yogij i Marg, Mogr i , 

Vi a Anand, Gu j arat - 388 34 5 f or Yogij i Mahara j Mahavidyala ya and 

Ed uca t ional Complex (Co l lege} f or rural women a t Dha r i, Guj a r at as a n 

eligible p roject or sche me f o r a period o f t h ree years commencing from 

the a ssessment year 1996- 97; 

AND WHEREAS the said p r oject or s cheme i s likely to ext end beyond 

t h ree years ; 

AND WHEREAS the Na tional Commi t tee being s~tisfied that the s aid 

pro j ec t · or s c heme is bei ng e xecuted p roper.ly , 

r e comme nda t ion under sub -rule ( 5) of rule 11M of the 

1962 fo r spe cifyi ng t he said p roj ect or s cheme f or a 

two years a nd a mendment in the c ost o f the proj ect ; 

ma de a further 

I ncome -tax Rules, 

furthe r period of 

NOW, THER EFORE, t he Central Government , i n exercise of t he powers 

confer red by c lause (b) o f Explanation to section 35AC o f t he I ncome- tax 

Ac t, 1961 (43 o f 1 96 1 ) here by spec ifies the scheme of Anoopam Mi ssion , 

Br ahmaj yoti Yogiji Marg , Ma gri, Via Anand, Guja r at-38834 5 for Yog iji 

Maharaj Maha v i dya laya a nd Educ ation a l Compl ex (Col l ege ) f or r ural wome n 

a t Dha ri, Guja r at a t t he e s tima ted c os t of r upee s o ne hundred nine ty 

four l akh a nd fi f ty t housand plus a corpus fund o f rup ees eight y s ix 

l a kh a nd f ifty tho usand only a s an eligible proj ect or s cheme f o r a 

further period o f t wo a s s essment y ears c ommencing f rom assessment years 

1 999- 2000, i.e . Assessment Years 19 99- 2000 a nd 2000 - 2001. 

No. 
F . No. NC- &2 / 97 

{ V .K. SEHGAL 

Deputy Secret ary to the Government of I ndia 
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